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16. Discover India Fare 

17. India Wonder Fares 

18. War Disabled Persons 

19. Promotional Fares SMRC 

20. Personnel of GREF 

21. 

(General Reserve Engineering 
Force) 

Bravery Award Winners 

Dealers of SAIL 

7142. DR. R. MAlLU: Will the Minister 
of STEEL be pleased to state: 

(a) the number of dealers of Steel Au-
thorityof India ltd. (SAil) in Andhra Pradesh 
and other States during the last three years, 
the number of Scheduled Castes and Schad-
IJled Tribes out of them; 

(b) whether any quota has been fixed for 
Scheduled Castes and Scheduled Tribes; 

(c) if so, the details thereof; and 

(d) if not, the steps proposed to be taken 
in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (a) Iron and Steel materials 
are not sold through dealers by the Steel 
Authority of India (SAIL). 

SAIL sells one of its by-products, i.e. 

Priced at US $ 400 

US $ 200 for travel within 
North, East, West or South 
India Region. 

50% on total fare 

Individual - 20% Groups 
300/0 for travel within 
SMRC Region. 

50% on total fare 

50010 on total Fares to 
ex-Armed forces personnel. 

fertilizers, through a network of wholesale 
dealers comprising State agencies like State 
Co-operativesiMarketing Federations and 
State Agro Industries Corporations as well 
as private agencies. In 1990-91, such deal-
·ers were 103 in Andhra Pradesh and 263 in 
other States. 

(b) No, Sir. 

(c) Does not arise. 

(d) There is no proposal under consid-
eration of SAIL to be amend the existing . 
system. 

[ Transaltion] 

Unlfonnlty In-Communlcatlon System 

. 7143. SHRI VILAS MUTTEMWAR: Will 
the Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether the Govemement propose 
to provide unHorm communciation system 
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for the area connected with the metropolitan 
cities; 

(b) if so. the details thereof; 

(c) whether any committee had been 
constituted for the purpose; and 

(d) if so. when and the recommenda-
tions of the said committee and action tak£'n 
by the Government thereon? 

THE DEPUTY MINISTER IN THE MIN-
ISTRYOF COMMUNICATIONS (SHRI P.V. 
RANGAYVA NAIDU): (a) Yes Sir. such a 
proposal is under consideration. 

(b) The Govemment fully appreciates 
the necessity !o provide efficient telecom. 
Network to link up Metropolitan cities with 
peripherial area With a view to achieve this. 
it is proposed to provide direct dialling be-
tween such stations. 

(c) Yes. Sir. An intemal working commit-
tee was constituted to examine this mane!'. 

(d) The recommendations of the Com-
mitt~ were: 

(1) The existing principles for demar-
cating a local area may continue; 

(2) No distinction De made between 
specific peripheral areas calls be-
tween exchanges not within the local 
area out laying common border may 
be charged as for distances slab of 0-
20 kms; 

(3) A tariff for the distance slab of 0-
20 kms at the rate of 100 seconds 
pulse rate for subscriber-dialled calls 
may be intreduced. 

(4) Tarif1 increase for Trunk calls in 
the distance slab of 0-20 kms and 21-

50 kms. respectively may be consid-
ered. 

(5) Introduction of time-metering for 
calls within the local area to gag in 
within Electronic Exchanges in tele-
phone systems of 30.000 lines and 
above may be considered, and 

(6) Increase in Revenue by way of 
revision of rentals etc. may be exam-
ined separately to offset the esti-
mated ioss. 

These are still under the consider-
ation of the Government. 

Increase in LA freight charges 

7144. SHRI RAJVEER SINGH: Will the 
Minister of CIVIL AVIATION AND TOURISM 
be pleased to state: 

(a) the total increase in the frejght 
charges made by the Indian Airlines during 
the last three years; and 

(b) the details of the total profit earned 
by the Indian Airlines as a result of this and 
the expenditure incurred thereot? 

THE MINISTER OF CIVil.. AVIATION 
AND TOURISM (SHRI MADHAVRAO 
SCINDIA): (a) Indian Air1ines domestictreight 
charges were revised by 30% on sectors of 
300 Kms. and by 20% on sectors of 301 
Kms. and above in July. 1989. These raies 
were further revised by an average of 16.6% 
during October, 1991. 

(b) Since revenue from carriage of cargo 
Is only incidental to the main passenger 
revenue earnings, no separate profitlloss Is 
corTl>iIed on this account However. indian 
Airlines eam~ a revenue of about As. 65.00 
crores in 1990-91 for carriage of freight. 


